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Laboratory show that cbr�ID'um rolls 
developed at the Ramachalldrapuram 
unit of BHEL can bavc a subt�ntially 
lonacr life than that or the CODvcntional 
Irindinl rolls for coal pulvcrisinl mills 
currently in usc in our country. Th,e 

chromium rolls are yet to be tried out in 
power stations to evaluate performance 
under operational conditions. 

Poilutioo 01 MaJor hltw-State RI ..... 

· 1 47. SHRI RASHEED MASOOD : 
SHRI RAJESH KUMAR 

SINGH : 

Will the PRI ME MINISTER be plea­
sed to state : 

(a) whether recent studies by the 
Cen t ral Board for the Prevention and 
Control of Water Pol lut ion have shown 
high pol lut ion in certain places on major 
inter·state rivers of Western Central and 
Southern India ; 

(b) If so, tbe details theecol ; and 

(c) what steps are conterpatcd by 
Government in tbe matter ? 

THE PRIME MINISTER (SHRIMA TI 
I NDIRA GANDHI) : <a) an. (b) Ac­
cord ing to tbe study carried out by the 
Central Board for Prevention uct Con­
trol of Water Pol lut ion,  rivers aowiug in 
the Southern India are generall, Jess pol­
luted. Fgl\owio& stretches of tbe rivers 
flowing in the Central and Western India 
arc pol luted : 

In 1M Western Part : 

The Sabarmati : In the down-stream 
or Ahmedabad, Gujarat. 

The Narmada : Near Garudcshwar in 
Gujarat. 

The GodDllari : Near DhaJepoo ill 
Maharalbtra. . 

7TrI Wtrt.ga., : A tributory of the 
Gedawari at Albti, Maharubtra. 

Til, KrIIlJNI : River Bhima, TJib" tory 
of the river Krishna, \iGwDltCeam of PUG. 
at Tahl, in Mabarasbtra. 

In tile CelltraJ Part : 

The Tap; : Near Burbanpur, Madhya 
Pradesh . 

(c) The Central Board for Prevention 
and Control of Water Pol lution has star� 
ted a national programme for the preven­
tion and control of water pol­
lution from industrial sources by stipulat­
ing minimum National Standards for 
specific kind of indult ries to which COD­
cerned ind ust ry has to conftrm. The 
Central and State Pollution Control 
Boards, in addition to their normal 
regulatory functions, are vigorously pur­
J;uing these programmes. Failure to com­
ply with standards attracts punitive IDen­
sures. Under the International Decade 
for Water Supply and Sanitation, Sewe­
rage systems in al l major cities and towns 
arc proposed to be instal led within the 
decade to curb pollution from domestic 
sources. 

· 1 4&. SHRI JAIPAL SINGH KASH­
YAP : 

SHIll TR.lLOK CHAND : 

Will the Minister of HOME AFFAIRS 
be pleued to state : 

(a) whether it is a fact that despite 
various recommendations or the Com­
missions and Committees on Jail Reforms, 
there i s no improvement in thc inhuman 
living ceaditioaa iD the jaik in the coun­
try ; 

(b) if so, what are the reasons for 
th� non-implementation of the recom­
mendations made by various Commissions 
and Committees on Jail Reforms ; and 

(c) what precise �w:a have t.D 
taken by Ocwernmen� to iawrow • Iftuatipn ·1 
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THE MINISTBR OP STA TB IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
NlHAR RANJAN LASKAR) : <a) 
Government arc aware of t he 
need for improvement in the living condi­
tiona in the Jails in the country . How­
ever, it is not correct to say that despite 
various recommendat ions of the Com­
missions and Committees on jai l reforms, 
there has been no improvement in the 
liviDa conditions in the jails in the coun­
try. 

(b) Prison adm inistrat ion is a State 
subject. The Central Government have 
issued luidelincs to the State Governments 
about measures necessary for improve · 
ment in prison administration, specially 
felardinl l iving conditions in the jails in 
the country, based on t he recommenda­
t ions made by various Commissions and 
Committees on jai l  reforms set up from 
time to time and have impressed on the;n 
the uraent need for improvemen t in the 
standards or jai l  administration . How­
ever, the main reason for inadequate 
improvement in the standard of l iving 
conditions in jails bas been financial con­
straint . 

(c) With a view to provide financ ial  
help to Stat e Governments for improve:­
ment and modern isat ion of jail adminis­

tration, Government of India and worked 
out a scheme in 1976-77 and had under 
this scheme given financial assistance 
amount to Rs. 6 crorcs during 1977-79 to 
various States for improved sanitation, 
water supply and drainage etc. in jails 
and for repair, renovation and construc­
tien of jail buildings, modernisation of 
prison industries and agriculture etc. 

In terms of the recommendations made 
by the 7th Finaoce Commission, an al lo­
cat ion or Rs. 48 31 crores has been maJe 
to various States for improving jai l ameni­
ties such as water supply, l8Jlitation, elec­
trificat ion and for giving better diet, 
clothing and medicine to prisoners and 
also for creatinl additional jail capacity. 

The Jail Reforms Committee set up 
by tbe Central Government under the 
Chairmanmip of Mr. Justice A.N. Mullah 
bu made wide-ranlin, recommendations 

for all  roOnd improvement in prison 
administration and further measures fer 
improvement of jails would be taken by 
the Government, takin, into account the 
recommendations of t he Commit tee, in 
cons ul tation with the State Governmen ts. 
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